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8841. SHRr CHITTUBHAI GAMIT: 
Will the Minister of ENERGy AND 
.coAL be pleased to state: 

(8) hew many of the Guj arat vjl_ 
)ages have been supplied with elec-
Itridty so far and how many left now; 

(b) how many villages will get 
POWer' in 1980-85 period in Gujarat, 
.and 

(e) wbether Harijan bastis in the 
'Villages whicb were electrified receiv-
ed. power at the same tim ,if not, how 
many bastis supplied and how many 
teft to be electri1led? 

THE MINISTER OF STATE IN 
THE: MINISTRY OF ENERGY (SHRI 
VIKBAM MAT{AJAN): (a) There are 
18,%75 villages in the State of Jujarat 
_ per 1'971 census. Out Of these, 
11..,.,1 villages had been electrified up 
10 31st May, 1980. leaving behind 
.., ... villages yet to be provided wit.h 
electricity. 

(b) Proposals regarding electrHica-
tion of villages in the country during 
tile period 1980-85 have nOt yet been 
finalised. During the year 1980-81 
however, 1,500 villag8! are p.xpected 
10 be electrifted in the State of 
Gujarat. 

(e) According to the latest progress 
IN\IIOI'l Il"eceived fr(om the Gujarat 
.. ~jcib BoarC\ 6,537 village(~ in 
'the State haVe the facility of street-
Jicbting as at the end 01. March, 1980. 
'Out of these, in tJ,l99 villages street-
ligbting has been extended to the ad-
joizdug Hartj an Bastis al90. 2tl elec-
trified villages in the State do not 
-Ye Barijan Bastis attached to them. 
l_L.S.-S 

Thus, in ·17 electrified villages the 
atreetlight':_:16 facIlities stilt remaln t() 
be provided to the adjoining Harijan 
Bastis. Electrification of Harij an Bas-
tis has been rece.i.ving special attention 
of the Government. II} all scheme_s of 
rural electrification being framed by 
the State ~lectrieity Boards, it is in-
variably ensured ~hat wherever street_ 
light facilities are proposed in the 
main villages, such faciUty IS also 
extended to the adjoining Harijan 
Bastis. 

Cancellation IJ.f Bannt Canal of 
Narmada Waters ' 

6842. DR. MAHIPATRAY M. MEH-
TA: Will the Minister of IRRIGATION 
be pleased to state: 

(cO whether Banni Canal of Nar. 
mada waters for irrigating the nor-
thErn pert of Kutch is being cancelled 
inspite of the popular demand; and 

(b) if so, the reasons thereof? 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDAY): (a) and 
(b). Government ot Gujarat have re-
ported that with the allocatiOn of 9 
million acre feet of water made by 
the Narmada Tribunal fOr irrig"ition, 
ae well a~ domestic and industrial 
use, it is not pos!ible to cover Banni 
area. under Narmada Command. 

~ Kend(& at Sa!l!.baIpur 

6843. SHRI NITYANANDA MISRA: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
.atate: 

(8) waether there is Uly propoal 
befQl'e Government to coa."vert the 
pr-u Doordarahal) Kendra at 
Sambalpur in Orissa trom. relaylng 
atatioo 1.0 programme 2I'odu.cinl Cen-
tre; and . 
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(b) if 10, the .tepa Gtwerftm.t 
have taken in th~ regard? 

THE MINISmR OF STATE IN 
THE MINISTRY OF INFORMA TION 
AND BROADCASTING (SHRIM.'\TI 
RAM DULARI SINHA: (a) and (b). 
Doordarshan Kendra, Sambalpur is a 
transmitting ce:atre (not a relay sta-
tion) aet up under the SITE oIl.going 
scheme. Programmes fOr this Centre 
are recorded at the Bale Production 
Unit at Cuttack and sent to Sambal-
pur for telecast. For the production 
of programmes with local r.:ontent, 
mobile film and video units have 
been provided at Sambalpur. Due to 
constraint on resources, it has not 
been possible to set up a Doordarihan 
Studio there. 

Agreement with Iraq for SUPPI,. of 
cmde oil 

6844. SHRI G. M. BANATWALLA: 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) whether Iraq has any agrP(!-
ment with India since 1973 en- there-
after to supply crude oil to India; 

(b) the quantity of oil supplie1 by 
Iraq since 1973 annually; 

(c) the quantity agreed to be aup-
plied by Iraq in 1980 and thereafter 
annually; and 

(<:1) whether traq is the' biggest oil 
supplier to India and the rMPective 
quantities to be supplied to India by 
other countrie.l dUring l~O? 

THE MINISTER OF PETROLEUM, 
CHEM1CALS AND FERTILIZl:RS 
(SHRI VEl!!RP.;NDRA PATIL): (a) 

. Govenunent hu no running agree-
ment with Iraq .:for 6upply of crude 
oil to btHa. Contracts with Iraq are 
-enterM into by, Indian Oil Corpora-
tion ot calender year basis. 

(b) The quantity of crude ,>il sup-
lied by Iraq ,inee Ii73 is .1 follow.: 

Year 

1973 

1974: 

1975 

1976 

1977 

1978 

1979 

Q,uantit y in millioa. 
MTs. 

0'85 

2'79 

2'91 

2'08 

(c) and (d) . No agreement has beea:i 
so far entered into with Iraq for 
supply Of crude oil beyond 1980. It 
would not be in the public interest 
to disclose any further details. 

utilisatiqD of Alcohol for Cars and.· 
Buses to save Petrol 

6845. SHRI RAJESH PILOT: 'Vill 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether Government are con-
sidering any plans Or projects to-
initiate, encourage and utilise alcohol 
prod uction fo:['l cars and ru3es to 
save petrol in view of the success: in 
Brazil; 

(b) if so to what extent such pro-
j ects are t~ be taken in cottage and 
small ileale indultriei; and 

(c) to what extent incentive and 
support propo!e to be given for :Pro-
moting the use of alcohol operat.ed 
engines? 

THE MINISTE'R OF PETROLEUM~ 
\CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) to' 
(c). The Ministry had set up an Inter-
Departmental Committee to exatnine 
the use Of alcohol as fuel in ~~dmix .. 
ture with Motor Spirit (Petrol), The 
committee has submitted its Report 
and the feasibility of such admixture 
is being assessed. 




